
CENTRAL ADMINISTRATIVE TRIBUNAL 
 PRINCIPAL BENCH  

 
OA No. 2225/2015 
MA No.1991/2015 

 
 

New Delhi this the 27th day of March, 2019 

 
Hon’ble Ms. Nita Chowdhury, Member (A) 
Hon’ble Mr. S.N. Terdal, Member (J) 
 
1. Anita W/o Sh. Sunil Kumar 

Post Code – 137/12-PGT-Hindi [Female] under OBC Category 
R/o J-92, Adhyapak Nagar, Nangloi 
Delhi – 110041. 

 
2. Arti Saini 

Post Code – 137/12-PGT-Hindi [Female] under OBC Category 
 R/o 320, DDA, SFS Flats Sector-12, Pkt-2 
 Dwarka, New Delhi – 110075. 

 

    …Applicants 
(By Advocate : Mr. S.K. Tripathi for Mr. Gyanendra Singh) 
 

VERSUS 
 

1. The Chairman 
Delhi Subordinate Services Selection Board  

 Govt. of NCT of Delhi 
 FC-18, Institutional Area, Karkardooma, Delhi-110032. 
 
2. The Secretary 

Delhi Subordinate Services Selection Board  
 Govt. of NCT of Delhi 
 FC-18, Institutional Area, Karkardooma, Delhi-110032. 
 
3. Dy. Secretary (CC-I) 

Delhi Subordinate Services Selection Board  
 Govt. of NCT of Delhi 
 FC-18, Institutional Area, Karkardooma, Delhi-110032. 
 

       …Respondents  
(By Advocate : Ms. Harvinder Oberoi) 
 

O R D E R (ORAL) 

Ms. Nita Chowdhury:  

 

 

MA No. 1991/2015 for joining together is allowed for the reasons 

stated therein.   
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2.  This OA has been filed by the applicant seeking following reliefs :- 

A. To direct the respondents to issue the Admit Card (Post Code 
137/12, PGT-Hindi (Female) for Tier-II Examination to the 
applicants and thereafter they may be allowed to participate in 
the further procedure of appointment to the post viz. Post 
Code 137/12 – PGT-Hindi [Female], Department of 
Education; 

 
B. Any other relief the Hon’ble court deems fit and proper in the 

facts and circumstances of the case. 
 

 2. The first relief regarding the issuance of Admit Cards to the 

applicants has already been complied with by the respondents.  Today, 

learned counsel for respondents  produces the results of the applicants in 

which they are shown to be shortlisted. Hence, respondents are directed to 

process the results of the applicants as per rules.  

 

3. With the above directions, this OA stands disposed of. No costs.   

 

 (S.N. Terdal)                               (Nita Chowdhury) 
 Member (J)                 Member (A) 
 

/lg/  


